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Export of Flowers

5569. SHRI BHUVARAHAN :
SHRI SOMCHAND SOLANKI :

Will the Minister of FOREIGN TRADE
be pleased to state :

(a) the names and quantity of flowers being
exported from India to foreign countries each
year ;

(b) the names of countries where they are
exported ;

(c) whether there is any proposal to increase
the number of flower gardens in the country ;
and

(d) the details of the Central assistance
given to the flower growers ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) This information is not
available.

(b) German FREP, France, Iuly, Japan
and U. K.

(c) The Central Government have no such
scheme.

(d) No special assistance is being given.

Exports of Handloom and Powerloom
Textiles

5570. SHRI BHUVARAHAN: Will the
Minister of FORFIGN TRADE be pleased to
state :

(a) the total quantity of textiles (handloom
and powerloom) exported to fureign countries
during the last three years ;

(b) the main countrics to which major quan-
tity of these textiles goods are exported and
the response from these countries for further
export ; and

(c) the amount of foreign exchange ecarned
frora this export during the last two years ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
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A. C. GEORGE) : (a) to (c). Separate figures
for exports of powerloom textiles are not avail-
able. As regards handloom textiles (cotton, silk
and woollen handloom cloth and manufactures),
their exports were as follows :—

Year Value (in million Rs.)
1968 138.895
1969 260.725
1970 280.931

A statement showing names of the countrics
to which handloom textiles are principally ex-
ported is attached. So far as handloom ex-
ports to traditional markets are concerned,
they are more or less stationary. As regards
non-traditional markets, the exports are going
up.

Statement

The main countries to which major quantity
of handloom goods is exported are as follows :—

Sl. No. Name of the Country
1. Traditional Markets
Singapore
2. Malayasia
3. Nepal
4. Sierra Leono
5. Sudan
6. Kuwait
Kenya
Liberia
Dahomey
10. South Yemen
11. Zambia
12. Hong Kong
13. Saudi Artia
14. Dubai
15. Togo
11, Non-Traditional Markets
E. C. M. Countrie;
1. West Germany
2. France
3. Netherlands
4. Italy
5. Belgium
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Si. Ne. Name of the Country
Others

L. U.S. A,

2. U.K.

8. Japan

4. Sweden

5. Denmark
6. Switzerland
7. Canada

8. Australia

9. U.S.S.R.
10. Finland

11 Austria

12. Norway

Value of Goverament Advertisements

5571. SHRI JYOTIRMOY BOSU : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) the total amount given as value of Cen-
tral Government advertisements to the Daily
papers during the financial years 1967-68,
1968-69 and 1969-70 ; and

(b) the State-wise break-up thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) : (a) and (b). Advertisements
are not given to newspapers on a State-wise
basis. They depend on a number of other
factors such as, circulation, class of readership,
etc. Hence State-wise figures are not main-
tained in the normal course of business. They
are, however, being collected and checked on
the basis of information available with the
Directorate of Advertising and Visual Publi-
city and will be placed on the Table of the
House.
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Disconnection of a Telephone Line by
Calcutta Telephone Department

5572. SHRI JYOTIRMOY 'BOSU : Will
the Minister of COMMUNICATIONS be
pleased to state :

(a) whether the Calcutta Telephone De-
partment has lost a case before the Chief
Judge, Calcutta for wrongfully disconnecting a
Telephone line ;

(b) whether the Telephone Department has
been directed to pay the cost to the subscriber ;

and

(c) whether any inquiry has been made in
the matter and if so, the result thereof ?

THE MINISTER OF COMMUNICATIONS
(SHRI H. N. BAHUGUNA) : (a) Yes.

(b) Yes.

(c) Yes. The disconnection was due to some
clerical error. The General Manager, Tele-
phone has been asked to fix responsibility and
take suitable necessary action to ensure that
there is no such complaint in future.

A fofa & o

5573. sit guTwT qi¥ : WT EEC
a0 g aaTd N FOF fE

(%) 1 7, 1971 %t y@F o A
e ) "@em feah ff S I ¥
frra areadl & Aarrd fafe § e Aw
AT T FA N gfaag v §

(@) 33 & foad TFwd & ax
fedr % 3% fed 1@ ¥ g [ fafy
¥ aomg v fafe § Fy M@ T ; Ak

(7) e & e e fafe & RW
e Twed ¥ fawg w o sEA A
e

ware we) (sft gl o agpen) ¢
(%) 81-3-1971 & whw A AT





